1§57 P.U. Comm.
Reports

(8) Two Hundred and Fifteenth
Report on Action taken by Govern-
ment on the recommendations of
the Public Accounts Committee
contained in their Hundred and
Sixty-ninth Report on Outstanding
Audit observations and Inspection
Reports. "]l!' t

1266 hrs,
ESTIMATES COMMITTEE
HUNDREDTH REPORT AND MINUTES

(SHRI TULSIDAS DASAPPA
(Mysore): 1 beg to present the follow-
ing Report and Minuteg of the Esti-
mates Committee: —

(1) Hundredth Report of the Mi-
nistry of Tourism and Civil
Aviation (Department of
Tourism)-Tourism

(2) Minutes of the sittings of the
Committee relating to the
above Report

1207 hrs

COMMITEE ON PUBLIC UNDER-
TAKINGS

EIGHTY-SECOND AND EIGHTY-FOURTH
REPORTS

SHRI NAWAL KISHORE SHARMA
fDausa): I beg to present the follow-
ing Reportg of the Committee on Pub-
lic Undertakings: —

(I) Eighty-second Report on Ac~
tion Taken by Government on
the recommendationg contain-
ed in their Sixty-eighth Re-
port on Cotton Corporation of
India Limited.

(2) Eighty-fourth Report on Ac-
tion Taken by Government on
the recommendationg contain-
ed in their Sixty-fourth Re-
port on Indian Petrochemicals
Corporation Limited.
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12.08 hrs.

DEMANDS FOR GRANTS, 1876-77—
Contd,

MINISTRY OF INFORMATION AND BhOAD-
CASTING—Contd.

MR. SPEAKER: The House will now
take up further discussion and voting
on the Demands for Grants under the
contro] of the Ministry of Information
and Broadcasting. The time allotted
is 6 hours out of which4 hours and 20
minuteg have already been taken 1
hour ang 40 minutes remain. How
much time doeg the minister require
for his reply?

THE MINISTER OF STATE OF IN-
FORMATION AND BROADCASTING
{SHRI VIDYA CHARAN SHUKLA):
About 40 minutes

MR SPEAKER: He can gtart at
1 o’clock Shri Gomango who was on
his legg may continue.

SHRI GIRIDHAR GOMAXGO
(Koraput): Sir, regarding the role of
the press in the rural areas, I would
like to refer to the papers published
in Orissa The number of daily
papers published in my State is only
seven and other papers including
weeklies, fortnightlies, etc. come to
252, The only medium to propagate
the plan, policieg and programmeg of
the government is the radio in the
rural areas. So, the publicity de.
partment in the States should be
strengthened, The ministry at the
Centre has done a tremendous amount
of publicity throughout the country,
but the language used iz English and
Hindi. So, it is necessary for the
State Governmenis to translate all
thig literature into the regional lan-

guages,

The only medium for the illiterate
masges is the radio. But the commu-
nity radio sets supplieq by the diffe-
rent departments are now in a bro-
ken condition, The ministry shoul'd
glve directiong to the States to repair
them and provide new radio sets aiso
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through which the propagation of the
plan, policies and programmes may
be done,

India produces the largest number
of feature films—more than 400 every
year—but mostly Hindi filmg are
dominating. There are more than
8000 theatre halls for exhibiting the
films. Sp far a5 opening new theatre
halls in the remote corners of the
country is concerned, my suggestion
ang rcquest to the ministry is that
top priority should be given to rural
areas in this regard. There should be
an economic survey of the different
areas and it should be ensured that
poorer sections whose income is low
are not exploited by the owners of
theatre halls. It is all right in the
NAC and municipality areas but in
the panchayati samiti areas, Justice
is not being done to the weaker sec-
tions.

The films Division of the Ministry
of Information and Broadcasting are
producing a number of documealary
films. I am happy they are producing
films on tribals also. The government
bhag given an award to  film titled
“Man in nearch of man®. It is a nice
film, The Public Accounts Commit-
tee, in their 182nd Report have said:

“The Committee have been in-
formed that the production of films
in a larger number or regional dia-
lects, tribal languages etc., has
not been possible mainly because of
the financial constraintg of the Film
Division. Nevertheless, the Com-
mittee feel that it should be possi-
ble for the Films Division to ensure
within the available resources, a
larger investment in films in the
languages and dialects of hilly,
backward and frontier areag of the
country, so that the people of these
areas have a sense of involvement

APRIL 26, 1978

D.G. 1978-77 Min, 160
of I. & B,

with the rest of India and do not
feel neglected or ignored. Special
efforts should be made to help
them.”

This ig a fine recommendation. There
are a number of films in different lan-
guages, especially in Hindi and Eng-
lish, exhibited in India. But you will
find very few films in tribal langua-
ges, If the Films Division can produce
films in different tribal languages
and exhibit them among the tri-
bals, I think the later can under~
stand their own problems better. My
main point is that if the Films Divi-
sion can depict the exploitation of
tribals by various persons through
films, the tribals can understand
their own limitalions. I am not go-
ing into detail. The Government of
Orissa has recently constituted a
board for the promotion of Oriya
films. You will be surprised to
know that after 25 years of in-
dependence, near about 40 Oriya
films have been produced. So fag
the difficulty before the producers
of Oriya filmg is that they are not
getting finances. The Film Finance
Corporation should provide finances
and encourage the Oriya film produ-
cers. Regarding the publicity work
done by the State Governments, 1
agree that literature is given to people
who can read, in different languages.
But it is very difficult to do this
among the tribal people, Therefore,
the State Governments ghould appoint
publicity workers in rural areas, so
that the latter can go to the tribal
villages and propagate the new pro-
gressive legislations adopted by the
Government of India or by the State
Governments, so that the tribal people
can understand them and make pro-
gress. My last suggestion is that a
separate wing should be created in
the Song and Drama Division to pro-
mote folk songs and folk dances of
tribals in India. The work on the
AIR station at Jeypore in Koraput
district should be completed; and
there should be new geparate gtation
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at Berhampur. I will conclude by
congratulating the Ministry of Infor-
mation and Broadcasting. It has
rendered great help to the people,
after the Emergency.

oft ot e T ( UEY ) o e
g, ® ¥ wgw av & o
fararr<or v Sff Y geqae daw g fs
A gar fom ooy v 3 “ormrerr Y’
WX ‘grera’ d6r feet @ sae
foar1 ‘gl feew w1 w@ee
TEM +it SrgeTe TAFHT FY TAH FA
¥ fag frar o ‘areea’ feer oy
wgraTd ot ®Y qwew wrs, afew & wer
ot & wrdfaT Fw fF gw St AT g
A AT AT @ WT gaer awe
forardy &7 A & S % fag 7
fopar #% | o= AT 39 foaedd & A
% & arg ATET fwer a7 98 TR AW
f& agadr’ W ‘g’ feed w
foar #7 ew? Fopmw Ay qua & wg
fgerare frr mr & wfoe & =
wiz oo ¥ 9 feen v W
7 faart @

yq § AT AT OF gAA AT
# a7 frarar 9w g | g wE A
¢ & & & weav w1w ¥ srwy w19 Fpar
g1 s wie &1 91F foor wgy Wi 7
g il o1 oF avdew frar o 9
9 az Fgr av fn 3w« A, st
waT W ATHT # WA T aF
qEEIR W TN AT §, SAT IHH ¢F
ags a6 @1g §, Foawalt Wie & s
s fammar W g ) 99 # aw w90
T g

“The media umts for Government
policy plang and programmes have
also kept Government informed of
the public reactions o this policy
and activity and provide liasion to
the State (Jovernments.”

425 L8—6.
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T O ara & wgfy aw qrav o gy
ur ®q¥ 56 wver wlafafum dre-gefr
i ¥ fowg & frarelt 81 i
T QY 34 Trped figed o aATE §
T G Y TEAT F7 A7 QAT § KA
o ara ALY Amw § WY ors s o
stat & Sfafwr gah ar & §, w®
WTH AR EHT § AT A4 TT TF
AGA T3 AT g fr waT Iuw ard #
Fn faare Tt £ | ag @y aga Rt &
W femrn & ot wT o T Wk
AR AT FATEAT 4t 5 oA Y P
sfafwar § 7% a1 § oo Fowslr fane
fat ar w8t ? s wew gfvea araw
faedr & o srar wvds 216 feew afivzw
FH AL I TR A7 4 e owE
STA AT ATHT A Aiferi agamg )
qg 7€ 59, T & A o7 # Wy =vEar
g I AT FHT AT AT AT
arfgn % saar * wfatmmr o
AR & AR A §

soft @9 T W Y ¥ oagA
w8 T T § A § IR "o
FTATE | TEM 6 AT &1 FY AT TG
&, FA%( AT AITHT ST FGATT qUAT
g1 s TEr AT

“We are not, and we should not
be, against criticism_ nor do we wish
to suppress criticism.”

Tga wedr AT IR 74 & fvogw
ST A AEY €Y & W A W
s &Y formT €y e &1 AT A
et ifmen gy Efvdw &
srere afsafady § afew afeafedy adf
grit & 1 wror aga ¥ o ag At €
st feaf & a1g wpoTET oY
geofavars &Y wraaT & § T
ot o waw #Y s g § afwr &
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FE JT< FAFTE BT I K1 AE wAT F
fs ¥ OR-8R wawi ¥ dwaf
FTE-FH ¥ qraa waT 1 1 wfafwr o
&Y &, St AT ¥ arw Al e
2 78 ¥ "9 ¥ a7 4 qwwO g
T & gar g fv gardy saan A &y
sfafrnd 2, § =r9F @ G| 9T
wfafwamsii & wgsa ¥ 712 g1 gd 7E
grrr & aw w8 9% § | W I a6y
ot sfafeam & 3 w9 aF W 9w
Y ¥ AT SATHTET G JAT FHIC
FT ¥ o & 1 FE Foeit F e T oY
e 87 waard ¢ % wmi §,
sfqaey s &, 999 #1779 § gwaar
g f¥ g v @ 1 " g wWife
T T ALY W1 qFY fF A F1 S
& afy wa sfafwmn § | wiiw qug aq
& qwem § @A § H7 vIner g
FgAT ATEAT R FH TV HUFT AT
e s AT

9 IART SANE HIT EA AET
e 1, foR~wT &7 A o7 ogAT F
A 37 AT H WG (AT SR H A
T =Ty a8l &1 ag7 &<T war
1T QrEde 39 T M TR TqA F7F
& NfE azar Y sw & 1 IWE e
& foew gAY /ST T 195: ® 7@
gT a7 |

“Ten per cent of the entertain-

ment tax collections should be spent
on the development of film indus~

try."

AT SATRT STARAY E1A F arae wvg
faqme ¥ 7 afg @ adt & af 71
wTs g AT av aA gu § 1 qw T ¢
¥ Faw 8. 4 T WA fadmr.i
¥ BT ST TX §, IAE TVENTF
ax g1

AN Fyg Mragror:
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“The Committee further note that
this high rate of entertainment tax
is impeding the growth of claims
houses particularly in smal] towns
and rural areas as the paying capa-
city of people in these areas is
much lower than the people of
metropolitan cities.”

™ 9 WY s e A fear 0
HITHT TT T EAMH [T A1fgq 91 |
TR FY G4 ofadr  Fwar F
A FT FET § IAAT aH W §F wowr
e fawrar Wmear g 1| SR A
=@ WX v fasrar 911 SEA wR
qri

“Mrs, Kamla drew the attention
of the Centre to the fact that AIR
broadcasts were not sufficiently audi-
ble in the border arcag and asked
for sirengihening the broadcasting
system for this region. In fact, she
had made similar requests in the
past also, but unfortunately, the
Centre could not take any action
to “rectify the situation, perhaps
because of technical difficulties and
lack of equipmeoent ete.”

FTET afeara 7 ARy TETT 37 MNfEw
AT IAF ATHT QA AT TGAT
arfen | Wk FE EFEA fefRredT
&= IAET WIGFY g FAT IR |

finen ®rgAT FIWHAT § 35 T8
&1 |qrer &1 I Wy g T §,
I 97 {40 wawE ¥ @F g g !
W oA g FT A Fraw @
FLH 21 1 AT 56 WA WA
faay 1 faar &) drogodTo & woeY
FroyE ¥~ or7

“The Commiitee also find that
during the period from 1869-70 to
1973-74, the Films Division hag paid
about Rs. 1.15 crores as processing
chargeg to laboratories, The Com-
mittee consider it strange that the
Filmg Division should have prefer-
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red to patronise the private labora-
tories al] these yearg instead of
establishing a processing laboratory
of its own. There seems to have
been a misplaced concern for safe-
guarding the interests of the private
sector, on the ground that some
laboratories in the private sector
would have to close down if a labo-
ratory was set up by the Films
Division in Bombay.”

T fagra Tor &7 ST & ar .
BIE-BIF g & FET 97 TS {RAAGT
o 9rfed, H< g-arg ot
gedwie & FY FH FIAT i )

SHRI S. M. BANERJEE (Kanpur):
Mr. Speaker,, Sir, I would like to
congratulate my hon. friend Shr1 Vidya
Charan Shukla, for taking the bold
step to unify the four ncws agen-
cies, PTI, UNI, Samachar Bhatal: and
Hindustan Samachar. This wag a
demand of our PTI Employees’ Fede-
1ation of which T happen to be the
President. These agencies were uti-
lised by the big business houses who
were the members ¢f the Boards. The
decision that has heen taken now has
been hailed not only bty my Federa-
tion but also by the UNI employees
and the employees of the other t{wo
news agencies

The hon, Minister should explain
to the House what is going to be the
futuie of Samachar. We want that
those men who sincercly believe in
progressive policies, who sincerely
belicve in effective 1mplementation of
the 20-point economic programme and
who are prepared to fight 1eactionary
forces tooth and nail, who are pre-
pared to use their pen to fight reac-
tionary forces and imperialistic forces,
should be associated with the new
agency called Samachai. I hope, the
hon, Minister will kindly give us an
idea as to the future of this new
agency,

The other thing that I would like
to mention here is about censorship.
I know, mistakes could be committed.

of I. & B.

It should be done on proper lines. I
do not say, it should be rigid as
such, I do not say, it should be re.
laxed compuletely to give a licence to
those who want to ruin the couniry
by their utterances. I want that the
entirec matter should be reviewed and
reconsidered as to whether the pre-
sent censorship which is going on,
sometlimeg in a thoughtless manner,
should continue, There was a small
pamphlet called, ‘‘Defence Worker”, to
which his attention was drawn by my
Federation to the effect that some-
thing in it was cut out by the Censor.
When we referred the matter to him,
he was kind enough to write a letter
to us saying that such things will not
be done,

Let thce people not take advantage
of thhe censorship and bring out some
sort of pamphlets wluch do not carry
cven an lota of truth, saying that
whatever is happening i1nour country
is horrible because :t 1s not coming
out in the press, because of censor-
ship and all that and that All India
Radio ig not telling the truth, It has
been proved beyond doubt that the
people of this country were not be-
hind reactionary forces. There was a
fight going on bciween the two for-
ces, the progressive forces and the
reactionary forces. It has been proved
beyond any doubt that the progressive
forceg have triumphed over the reac-
tionary ioices. So, the time h.s now
come to relax censorship. If something
is said in thig House, let it come out
openly. Let the people know what is
being said here. I would request the
hon Minister to reconsider the mat-
ter.

Another thing 13 szbout artistes.
Eminent artistes like Bhim Sain Joshi,
Nishar Hussain Khan and Siddhesh-
wari Devi are born only once in a
century. What do they get today from
All India Radio? They should have
something to live for something to fall
back upon. The remuneration that, is
given 1o them js too small. I would
request the hon, Minister to consider
seriously whether these artistes who
are born only in a century should
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be paid what they are being paid now
or their remuneration ghould be in-
creased. I have got representations
ifrom Bombay and other places sign-
ed by eminent artistes. I am a lover
of music—music is my first love and
then comes politics—and I mix with
them, I try to help them. These ar-
tistes who serve the country should
not be paid a paliry sum of Rs. 200 or
Rs. 300 a month. They cannot live on
this paliry sum of money. I
have seen the horrible conditlions
in which they live. I woulg urge
upon the hon, Minister who is inte-
regted in music, who loves music—
from the face, he looks an artiste
himself—to kindly consider this mat-
ter seriously.

The last point that I would like to
raention is about the Song & Drama
Division. I am one of those who
supported the cause of the Song &
Dramg Division. It has done a very
good job on our borders. It has
brought out many things like the
‘Jallianwala Bagh’, the ‘History’ of In.
dependence and others in the ruins of
Purana Kila with the help of light
and sound. But recently, what has
happened is that I was told that the
Director of the Song and Dramg Divi~
gion hag directed a story which is be-
ing staged and wag therefore given
extension, though he was due to re-~
tire. I have nothing against him, bui
I hear that there arc some serious
charges against the Director, So why
shoulq he be continued in  service?
He was due to retire on the 18th
March but I am told that because
‘Ghalib ki Dilli’ is being staged and
he iz said to be the architect of that,
he hag been granted extension up to
30th May or 30th April—I don't know
the exact date—on the recommenda-
tion of somebody who is high up
am noi mentioning the Cabinct Mi-
nister or the Minister in charge).
After all, we know the artists who
were in Delhi and we know Mirza
Ghalil, his life, his compositiong etc.
Hig cumpositiong are know to many
people and I have seen many admi-
rers of Ghalib—though of course, I
bave little knownledge of Urdu and
Persian But there are serious things
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to be ionsidered and merely because
somebody has directed something or
merely hecause he was able, with his
manoeuvres and manipulations, to
ticular case should be granted ox-
tension should not be given. Just
because this ‘Ghalib ki Dilli' is go-
ing on and because two Deputy Di-
rectorg have peen suspended, he was
given extension, The Prime Minister
of this country is against extension
and she hag not granted extension io
any, I know, Then why, in this par-
ticular case shoulg be granted ex-
tension? Indig is not short of intel-
ligent people and talentedq  people;
India is full of talent. So I would
wish this gentleman to retire grace-
fully and peacefully and somebody
clse to be brought in his place.
With these words I support the de-
mands and thank him once agamn for
having hag the courage and convic-
tion to have set up the Samachar.
Earlier, when the Ministers of In-
formation and Broadcasting came,
they made several statements in the
House t{hat the News Agency will be
converted into a public corporation,
but that was never translated into
action, Now that he has come for-
ward with this, I once again, as Pre-
sident of the PTI Employee’ Federa-
tion extend full support for making
‘Samachar’ a success and I  think
‘Samachar’ is going to succeed des-
pite the wishes of the reactionary for-
ceg Who are propagating against Gov-
ernment agenciegs and so on. But
don’t bother about this: let us march
on towards our goal and I am sure
we will be able to do it if ‘Samachar’
works effectively ang honestly.

st ormtsome fiest () : sreaer
RATER, qAAT W THOWT HATHI A
7 fadwet & fir =g 0w 1 wew ¢
frd gfry worte &t Afr, oud
FIIFT T I FEwAOT AwAT a6
Ty ST Wy § ) 9w A gmY e
F gt Y TN wem oAy S K oaw
fAamr FT W TEAT §, @ ¥ wwh
e B eqee worer feard oEy W §
it 3 seqr ww W@y § o Wy
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" § s s g fasrr 7 awdifirar
vy sefory gl

wreTwET ¥ g fet age &
IIRN O 1 AR § | T ATSE ST
v Fararnt 8 ofrer gt wrdorer &1
A ST W A Gy war § ) wWIA-
Ferrefy Ferrreeal T seTerTareft & sy
% E1 IHT § 1 AN deqnd wfirafua €
YAF W FEIN W I9% femre
garee weifee &1 ) € owmA
qresrrfasar i seqeaat & framor
®T T A¥ ST A T Y T T
1 & wrgar fr e ¥ o gOor €
#IX greradt e @ g S ¥
farerrs srawaTeY & ST Y fawd T
I G AT SAY WA g | e &Y
TR FT A1 oew § ifw gare, qfa
gEay a1 w1 faara i gu ®
w1 § ¥ FTT ¥ waAT AT
TR & I A FT TEF ATAT 3
farega &4 @ T AT =TT AT 7
SeF safad qa UE §F W AW G
Arnieae &1\

HE FIATHATO A Al FrHTOaTof &
ST SAEAGE § T A THR A AR |
] wre ww foast gat & Sel AF
wrat & fF Ay ver #1 onFw wAaR #
warET wHA frut TeT & 1 59w § fRef
9 3§ wielw F&a 5t & =g
*H Y T TF AEA By FTHATEY X7 wgr
A% dag § doIT ¥ nrae w7 & wwa
3 s ol TN 9T ST AT W
&

oF &g &1 8 § W wgiaw &y
fardte w7 & sty I TREATE 1 wedY
fea® fedt oofu ¥ qF et 2aw
w7 fafrarer Sgerea T frar § fored

*  oflL&B,
I d * aga wawar § o @it
Y 7% wf ager € fresr o) frrare
TT 4HT ¥ 1 qg W 3w AW F oaw
B ¥ 1 gwfag # wofr Wi R Wk
I9 &, ¥ St A A Y g i
A st Heat § AR AT @

IR oSfast Y foar s ow qody
“qArAT” €T o GrewgwT § SwET
TR GF ¥ & 4, @ e
F oy Tt forar § o 0 S @ R
TN @ A F 1 Al & =gar g
fiv oY S2-B1 g7 § vy gW waTaEr
wgferas €1 gy gw famar & Wi
HT a@ § WA IAaY waw F ) AN
FIIS FT FIET W7 577 qfaard € omd
famd g% agor f2¥r i § qqar
faaTa FT o | O wga 1@ <o fow
9T qF AR STV wrafer § a7 § gaw
FT 9 Tl A Fdg | K agar g &5
TEFTL HT ¥ TTAT A T fovar w7 )
q 97 v & wfer A aga wqfaw 7m
Fe& § A1 g/ AW HY e & w07 F
FTT ST ¥ | @ A Y & Al oy A
£qTR SAH AL B WENE FEAT N
fadelt afrar &, 9 7y A § At
T a7 gy Y Nbreit Y ForeT T
I8 wfg wravgs sfaEy & &
#AY agEm 7 ¢

foeri & aaa # & fadw s fw
e et wawn a3 famd greAtaaT
ararfraa g o & falwi § o Wiy
o fed fir gw ozl aar mifsia
A% | wfer gak ¥ & adgqn § fawr
# frat e afosiit ST wi § fnewadt
%1 oY 4 gy a1 & e o feem wet
& o fe a1 AT § Iud A
dar wwar  fF ogt & i & W
st fiwar omar &1 & SEAT OF AT
FEGATAE . . ..
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woqw wpwa : Wrg ueAr  fawr
w{gq | wHgw &Y I A |

ot wrwe sy Faw OF TR
AT E
"gATT FY HTLAT ATRAY FT
WLRIT FT FT AITFTL 59 §%
m,{%‘n?n

galwg e F ol S § arereor gt
T MY ey foard § 9aR dqr fiw
&7 {36 Y 7rard § ag for wrdr )

s | § 2eifawa & ari 7 oy w1
RiE wedr | Sifae ¥ HATEvE
STt *T T3 AT FrAT LY | Ty
FIAE FT &Y T TR FTA EAT A
fsrerd yRTIATS FT T EY WL I F°T
faama gr =% | RPFr A v A g
Y TG T GHIAH T TG § 9 2400
amHi # agr seEn atfea gur g0
afws mafa ¥ w19 ag wwatat =@
TEIA 4TE AN g1 @1 ¥ | Suw q1e
qg FIAHH 9 gY ST | e qE
saeET g % w1 | o far & fim
6 7% &g |rer o1d f5wd 84 i ®
g7 QAT Sumed Y w3 | ag qET &
weer frofg 31 A1 gHET § e
TTATE |

qzAT § Nfaw A arery Y i
aga IO 1 A e § o el oft

THEH IOT &\ & WL agr Ifaaw
=z &rer SH o

™ waEt ¥ w9 § gt awdw
FWET § A Fd WERT S awEE
%t

Wt W e (wodweR)
AT s off, & g a9 AT
HAEa ¥ Wit w7 g 5@ ¥ fag
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wyr g § | Fro¥ g9 a6t ¥ g o
SO FAW I qga §F goeh
s gar &1 W I fawwr & o
ST Y gt wErd wdt frady ot
gt o srRTarEIo Y e oft oy e
T FATY aF & FAH AT W XA
Ffe frow go awt F g ] &
I | I faoqmr F OF w7 T HEH
forar & 1 T 3o & FFATHTT B FWATE
TAl % wreaw ¥ gaA g ) e
Ty ¥ iffe gF W ¥ qF aga a@
=T ¥ o wfnfas § o< ag aiEt &
faalge & qw aw & s § faw?
gr &1 o wiefea adfr ol o
TR qrEAr § A A5 qug a3
afad g & ¢ 7y ow et wv waT
srTwEely § foaws wreas § @i T
# wa q¥, FWAILOAT ¥ 9gEA ¥
g e @t w1 gEAd e ard §1
A T ¥ WIFTET ¥ oF sfarsr
It T & AR 7T AN FRAT G-
3 gara faw s §

wgt @ wrary feafa A g A
&, T TEY A.F FHII-0 g1 AT §EL
T g FAR G AT whAg 9
Fr AT oY, FAHTH T O T ¥
vt A gia &1 st gy feafer
# 9 g 611 HERAT g1 T 91
“fww o feafa &t oo & o
St frgaor sy 3 & W7 I AT A9
TEr & IEN FATaTw & @ wifs AR
feacar s€ 3 o7 Y o s
forer & & 1< Pl s oy e vy
T @ oo @ &) F oy aFwm wda
Tifir & a2 7 qET & W TR HY
wifewrr feafa s avearcor G g )1
FATITTAT IT Y AT A A g ¥
wad wifaw o1 awa Y w7 @ 9
9 i ¥ A ISTHT ¢F WINT TIH
fear o § 1 Wl @% SWEITIAT A
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IaF FAT AT S g TN /AFAT
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oY a0h ¥ W I A A B g
¥ Y Ser qray F S ey F,oadv 5
TR REATE AT FEET |

®eT AT FACAAT Br T & AN
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g &1 ewa frATAT WUEAT 3 R
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TR, A g FY A g F
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TATILT WY1 79, T AT T ATOAW
wfag a1 Teq o gy I o
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¥ =wrgar g gw W w6 frmg wlt
w1 g At § wfidr S oy
feaen€ arefy & fr Y Tl e &
ug w1y fearenar snar i $¥ s efaF
FT TEHTAAT FL | TANT WA g qEAT
& for gar Aware whdt &7 & ggaod
AT T F 1 T T X FYFW
ST W § | 5W A AT AT & qETST
9T agR gfwa Swrw oA &1 g et
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ANTE T 9T T A AW I fmewt
& 7o firerr & &5

grwTEETfY 9% Hfw A farerr wwiT
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AT W TEEr g9 @ fear &
wg TF W F e 64 g v
Ty g—aq ar @ i wewr qew
TV 337 AT F19 FL W 1 W &
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qw & fafww i § S At v
qHIT g1 ag ar &% § wefaw ar
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e W T a7 &7 I § frewnd
S 1 dw &Y fafww st & aveaw
¥ ArERt & woi ¥ 0 &F SWT Ay
ATl #1 geeA § aga wgEar
faentt |

9 MRl ¥ T § W Hawy $5r
WA FY AT F7 GET F@TE

CANY wfvg qaw (wraeisr)
werer wEre, & o € oo ¥ ok
g1 Eewisr 1, 9y, sgEETE WK
W o) qgh # W@ oo Qe
AT AT AR owAT HIN ¥
A ST AT & W A AT oF @y
g€ o e fer f5 Tt i W o



175 D.G. 1976-71 Min,

APRIL 26, 1976  D.G. 1976-77 Min, 176
ofL&B of L & B,

[y vty wdw] &, e o & wvefirr 8, v fe ow

2wt AT ¥ 9w oy TR ¥ wreft & agf gy ¥ ¥w o el

frar & e N A g TEWM w aforer H oy weft @1 weag

A Az g7 Awit § 377 w3 da w5y faan, B #r ameEer wff X 6T R

fw Tod o J=w<fag { a7 fear ?
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Ty B omer O Y O T ot
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%, w7 S W WY o ) gedv
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fr o fores o Y T s ¥ W
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R ¥ wrfy, ga AWl #r ad
srgard #§ Tf wddr

st quad § fean @ & @
F—aaeT W T FE | gHIY >gH
I q9T & qeEdl ®Y, WA AN &
TR B T TR WEF W WA
TG I, ST A1gAT | wwwr 9 Qe
* sy wEr &1 # O fader dmA Ay
1T §, Sfew g/ IaaEr @ g—
wEt ¥ 9§ qravs qf, qaw
AEQ!, ATTHFA A, §F AE A
qra Tt & fag &Y a7 ot Fer wan
fe o |9 T € T AT W AR
¥ WO AY 0 Y SR T7 HIST ANTH
927 | AFT 1 T=¥ fEew TEA 9 Y,
F w97 W Qo & fF ogw oW qAw
famrr Jgw 4T 993 &1 AW wT oA
@ AE ¥ A I

g  fr oo ¥ 60 wEmT AT
¥ mafedym wE aow T far §)
T *7 T/ AR w19 X Fer
o g% feeelY 7 <2® & Ao fermtfedy
N | § 1 ag faadr wole @i §—
o€ gredr feedly § R, AT AT AW
o ®FT frr ol adr T
aft Py wifgg | growr A 770 agaw
R, Wrr e & ang § o sk W

ST FAAT § A AT T F0 ALY
& wgm wigdh £ v wiw e
Y 3t g fifad Afww afy aa ffod,
TF TIHT 2 F AT T 77 7E 7T )
# oSt Fars fF g ¥ ¥ g
o3y 3 g, wravwTeT T, Aewaary 0§
BT qTEETE 1§ AT FgF < Tt it
q gl sy F gy fr g oY o
g faelt Y, &dr = wfr T
fareft Y2 oft arqard w2 ¥ oY 0 7R
aw s faar, Gar usw Y Y mar
o AT IT G LN F& T A FT A
Ffe ag & &N g8 NG Byl T&
¥ oY & LW A g FAArd §
W go g ity 3 sy §fe
W ¥ A At wrd Ivwy e 0
TH q9g & WA w7 g7 E

sar W & wlafafedt 3 toaers
& v wwr ? Qw4 o e 9U Y
9t A o Faw w6 | S
o &1 w1 ww Fofow o wog ¥
st F ff e § 1 g A AW
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AFETT &Y AT O 7wy oY o o
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fafaedt Y ofeg 1 9 T AT A
g1 fo wilt wfaw qnfe & o &=
WS SRR vy F
frrgd s s Y 1 78 e ofr s
¥ aff o fr | gud @ aw ) ||
Y ATET UST INT AT | gEfEC
% wedt § e wro el o aufay A
Fahae &) St 3 ¥ TG 1 T AT
s § f% 1 60 W T TMWAN
foear wor w7 § WX mrefe & AT
Tafy ardy wfrT N ol F am oA
AT qF T F ) ¥ oWMT T qAAS
3 T v wrefa Wed & a? ¥ oo+
ay &) FFadr g fa v oqm vy w €
argd W F Frew o7 drar F
=T § 5 7 76 Far at ovr 7 B
g, AT FEAAy E oA =g F)

wx & wrq w1 qE fr o age
98 e Dffar ama O gead
197 B qoT W A 97 1 IF A
g udr gur @1 R wF ag wE
wat f g7 w7 aleas w59 74T &, At
state #ar faTar § 7 QA A1 98 Tt
N afeqs gax oA & WAL
T A FT T4 T4 & A7 fowam wam o
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war fx wra & o swerw St ¥ fag
gar war fear ? ogR wer fe g,
farar @1\ 81 A fme gor T @ W
fears ver & | 3R w20 fs A qre
feara «¢7 &, gardr wfaf 3§ s =<
fgare ¥ of 1 7Y €9 wAAT F wAr
g wd ¥ fag dar war fsqr ?
I wr fF wq gFTw 5T w7 QAT
AT AT ILAT R, TAfAg Trarfafag
aur adew ¥ faq dar sqr fwar
a7 1§ q€ A ¥ qAG § 7 wragaw
#r gfez 3 foodt & femrar & g dar
sAr fRar war, @ g W AR ¥
A ¥ WT WIT AT G q0AT g,
HEAL T4 &Y FAIGT §, a¥ I 9 A
&Y fwan wtrar § AR Wy 99 9T HY
ER FIX E | OTT R FT KA W
& 7 og g4 § W g £ v qw
TS AT i 7F HIT IT 9 I 7
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Hxag vy Ty fo gy A
o fafaee & g9z« & € i
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oY s A w IR oo §, 39 R w0
FF AE &1 OF &Y AETC FY AN &
qaT oF AT g & gz arelt oy ®
(T FAT AT FT AR AAT AV woav
g, xafas ag 7€l oY 91 wa "
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TF ATE WA WH 5 gR gt Wiy
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MR. SPEAKER: You will please
take only three minutes, Mr, Sanghi.

SHRI N. K. SANGHI (Jalore); Mr.
Speaker, Sir, since the time for dis-
cussion of demands for grantg of the
other minisiers has been extended, I
would request you to give me five
minuteg extra,

1 rise io support the demands of the
Ministry of Information and Broad-
casting, Sir, the budget that hag been
presenteq to this House has been haij-
led by and large by the industry. It
has also been said that the budget
prescnted this year is something uni-
que in the last decade which this
House has witnessed.

I would also say that the film in-
dustry (as also haileg the budget
that hag been presenied to this House
and the manner in which it has
been brought forward for the benefit
of the film industry. I would con-
fine my remarkg only to the film in-
dustry because the time that is given
is very short. The film industry is
greatfu] io the Finance Minister parti-
culaily when ke hag given exemp-
tion to the artistes and other peo-
ple working in the film industry by
raising the monetary ceiling of
qualifyins savings flom Rs. 25,000
to 50,000. This increase bas provid-
ed for the rainy day. As you know
very well there are shorl spans of
workers and sometimes the artistes
go out mn oblivion. Secondly, this
year, no new jimport, has heen levi-
ed on the films, Usually, heavy
imposts have been levieq in the film
industry i, previous years, like ex-
cise, duty. This time that hias not
been the case. It jg in this back-
ground that the industry hag hailed
the budget.

I would like to draw the atten-
tion of the hon. Minister to the tolal
outlay of the Ministry of Informa-
tion and Boadcasting, The plan out-
lay is Rs. 25 crores while the non-
plan outlay is Rs. 53 crores. Take
ing these together, the total outley



i

181 D.G. 1978-77 Min, VAISAKHA 6, 1808 (SAKA) D.G. 1976-77 Min. 182

of 1. & B.

has come to Rs. 78 croreg for the In-
formation and, Broadcasting Minis-
try. The outlay for the film/ in-
dusiry comes to only Rs, 5.18 crores.
The outlay for the Filmg [Division
is only Rs. 3 crores, for the films
and television Institute of India, it
comes to Rs, 82 lakhs, for the Chil-
drens’ Films Society it is Rs. 18
lakhg and for the Film Festivalg In-
ternational it comes to Rs. 18 lakhs
while jt is Rs. 10 lakhs for setting
up of National Films Development
Corporation, for the Central Board
of ¥ilms Censors it is Rs. 10 lakhs
while for the National Film Archi-
ves and National Awards it comes
to Rs, 7 lakhs and 6 lakkhs respec-
tively.

Thus the total outlay, for the in-
dustry 1s 518 crores, out of this also
for the Films Division, the biggest
amouny being spent is Rs, 3.81 crores.
The Minister would agree that this
entire '‘noney is being recovered by
gshowing the news wreels and approv-
ed films in the theatres. 1p fact, the
total outlay on the film industry by
the 1 & B Ministry is less than Rs, 2
crores. This indusiry has netted
mor, than R, 308 croreg during 1975-
76 out of which moie than 50 per
cent hat gane to the State exchequer
by way of entertaininent tax, There is
no parallel industry, 50 per cent of
the grosg earning of which goes to
#e State excheguer, It is gerving a
laudabls obiject, It is one of the most
powerful mass media of audio of
audio-visual showmanship in this
couniry which is having a dynamic
smapact in the lifg of the people.

13 hrs.

Not only that. When we talk of
national integration and emotional
integration and emotional integraion,
we ghould remember thaty the films
which are taken from one part of the
country to the other serve as the
linqua franca. At least they have
popularised Hindi in the south where
people were so much allergic to the
language.

of I. & B.

SHRI B. V. NAIK (KANARA):
They have done much more than the
Hindj prachar Sabha has done,

SHRI N. K, SANGHI: As I gaid, this
is one of the most important 'mass me-
dig for reliving the stress and strain of
people when they really want to for-
get their difficulties and problems

1t is in this backgiound of generat-
ing such a large amount of income
for the State and Central Govern-
ments that this matter requires a
little more. consideration at the hands
of the I & B Ministry by a better out-
lays.

Two years back, we had seen tihe
film industry in doldrums, Production
centres were closing in West Bengal
and Bombay. I am gratefu] to those
State Government which khave lent a
helping hand in bringing this bad
state of affairs to an end. In West
Bengal, for instance, the dynamic
Minister of Planning, Shri Sankar
Gliose, who is here now, has done
quite a lot to help the industry. Then
the Karnataka and Maharashira Go-
vernmenis formeq Fily Finance Cor-
porations and gave some advantage
to the film industry jn their own areas
by providing some facilities for the
production of regiona] films, with the
result a face-life was given to the in-
dustry and it is able to survive,

Not only that. When we talk of
this as a very important mass medi-
um, We must remember that the in-
dustry has produceq more than 10,000
filmg in the last two decades em-
ploys 200,000 people day in and day
out and entertaing people all over the
country. It is a major unit in the
economy of the country. It is this
generative industry which is now in
rea} financial difficulties. What ig the
reason for this? Time ang again, it
has beep explained, both inside the
House and outside, and people know
it, that thig industry is not consider-
ed as an industry. As such, there is
no institutional finance available to
the film industry. One of the most
important things that shoulg be done
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is that institutional finance ghould be
made available to the industry. I
would earnestly request the hon.
Minister that he need not provide
more outlay—I do not want finance-
—if he would only allow this industry
to be includeq in the government list
of industries, much of the work could
be done. Today some of the banks
are willing to give financia] support
for the production, distribution and
exhibition of films, bug it is not con-
sidered an industry: it is only consi-
dered as a showmanship business, If
it is only termed as an industry, ac-
cepted as an industry, I am sure much
of the job would be done,

1 have not much time at my dis-
posal to refer to other matters. But
this industry has been suffering from
varioug other difficulties. One of the
difficulties in the production of films
has been the perennial shortage of
colour raw material with which to
shoot the films the negatives, posi-
tives and the sound track which gre
imported in the couniry. Here we
find that the regular outlay of im-
port is not decided by the Ministry.
Formerly the import of these was
handled by the STC. The industry
was wanting that everything con-
necteq with it should be put in one
basket, in the I & B Ministry. We
are very glad that thig matter is now
processed in the I & B Ministry, but
the matter is yet to be streamlined
Unless we import these raw 'materials
on a regular basis, unless there 15 2
regular allocation, unless this indus-
try is trealed as an industry and con-
sidered a part of the major under-
takings involving such a large out-
lay of nationa] resources the prob-
lem cannot be sSolved. We should
decide to import the requisite quan-
tity of raw materials from foreign
countries o g regular basis. I am
sure the foreign exchange part of it
is being taken care of by export
guarantees and thingsg like that. But
what we fingd is that licences are not
given for the raw materials required,
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with the result that they are in shori-
age and there iz blackmarketing,
Sometimegs we find that the reels
have to be imported by air involv-
ing air freight with the result that
the price per reel goes up upto air
amount of Rs. 100 which creates con-
giderable difficulties in the produc-
tion of films, increasing their cnst
unnecessarily and making us pay un-
necessarily in foreign exchange by
way of air freight. These are some
of the difficulties.

Recently we have seen in the papers
that the bond obligation in respect
of foreign exchange had been raised
to 200 per cent. Thig morning’s pa-
pers report that e 200 per cent n-
crease in bond obligation hag sho'k-
ed producers: What is this bond
obligation? Producers of colour fitms
have to enter into a bond obligat.on
guaranteeing that they wil} export,
that they will earn so much foreign
exchange. It is in thig background
that the bong obligation has been in-
creased 200 per cent, it was 100 per
cent at one time, it was increased to
150 per cent and now to 200 per cent.
I should request the hon. Minister to
give some rationale, some reason why
it has been done. I request him not
to treat this industry like this, it
definitely needs g litile miore under-
standing. 1 also request that thig
particular matter should be reconsi-
dereqd and the bond obligation should
be reduced from 200 {o 150 per cent
at least.

I am glad that the Government of
India has instituted national awards,
there 18 a sense of participation of the
government ang it shows that the
government has recognised filmg as
a very important mass media. This
industry has been badly labelled and
given a]] sorts of bad names.

MR. SPEAKER: Please conclude
with ¢his point, you have already
taken seven minutes,
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SHRI N. K. SANGHI: Besides the
national awards, there are So many
smaller awards by different states.
We should see that all those awards
are correlated. Let us make those
awards a little more glamorous and
invite some of the people from the
industry during the national awards;
there could be better showmanship
and better results,

There are press reports which say
that a letter of intent has been issued
for setting up a technicolour pro-
cessing plant. There should be some
more details given of this If a tec-
hnieolour processing plant 1 set up
some of the present laboratories
would go into doldrums. They will be
out of business by setting up the
technicolour processing plant. They
wil] not be able to continue in the in-
dustry, We should like to have some
background as to whether it is a fact
and how the present laboralories are
gomng to be taken care of,

With reference to the international
film festival we are glad that recently
a festival had been conducled very
succe~sfully, It 1s a window to the
foieign countries and we are able to
know the latest technological de-
velopments in other countries. While
it is a window to the outside world,
1t 13 a door to the oulsiders to come
to this country to enable them to buy
ou. (ilms so that we #re able to in-
crease oup exports, We Rtag film fes-
tivals in Delhi, Calcutta and Bom-
bay. One festival should also be held
i Madras ag it is also an important
film produeing centre and it should not
feel neglected.

One of the matters which has been
agitating the minds of film produ-
cers is the latest ilm to be shown on
television,

There should be a dialogue with
the producers and some via-media
should be found, It is @ vexatious
problem. Showing the latest film on
the television is good for the televi-
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sion sudience but thers is also a com~
mercial aspect of it which has to be
considered by the ministry, The film
industry needs betters consideration
in the hands of the hon. Minster.
There should be a better perspective
and better understanding,

In the end I may say that the hon.
Minister has done quite a lot in uni-
fying the industry. So the indusiry’s
grateful thanks go to him. He is also
trying to do a good job. He has star-
ted with a good start in the film in-
dustry which will go a long way in
putting the industry on a stronger
foundation.

THE MINISTER OF STATE OF
INFORMATION AND BROADCAST-
ING (SHRI VIDYA CHARARN
SHUKLA): Mr, Speaker, I should
Like to thank all the hon. Members
who took the trouble of studying the
problems of this Ministry and parti-
cipating in this debate, During the
last financial year We had a plan and
non-plan allocation of Rs. 68 crores
This year there has been a margmnal
increase of 15 per cent in our budget;
it has gone up to Rs, 78 crores. It is
by ro means a comfortable budget for
a Ministry which has been saddled
with all kinds of new responsibilities
and which has to carry on various
media which not only help to inform
the people of the country but also
solicit their co-operation for the vari-
oug nation-building activities of the
Central and the State Governments.

13.10 hrs.
[MRr. DEPUTY-SPEAKER in the Cheir]

Sir, quite likely that with the
goodwill of the Hon'ble Members and
their support we might later on in
the year come up with Supplemen-
tary Demands so that our activities
are further improved and we c¢an
serve the nation in a better fashion.
As the House ig aware, the nation was
saved from a disaster by the declara-
tion of internal Emergency on 26th
June 1976 and after that a series of
measureg for accelerated development
were taken. These developments are



187 D.G. 1976-77 Min,
of I. & B.

[Shri Vidya Charan Shukla)

naturally linkeq with social growth
and social justice and in this respect
we know that public co-operation has
a great meaning and a great signifi-
cance, Unless we create a climate of
public acceptability and public co-
operation, a kind of mass movement
cannot be generated towards helping
the economic programme, the new
economic programme that has been
initiated by the Prime Minister and
the Government of India. Otherwise
the success of this programme will
not only take more time than it
should, but the task of implementation
will become far more difficult. If the
understanding among the people, par-
ticularly among the sections which
stand to benefit by this programme, is
increased, this will not only save the
resources and time but it will also
accelerate the rate of growth in our
country and for this, all the media
of the nation have to be used. I must
emphasise thay the use of media is
completely non-partisan. It is defi-
nitely pariisan towards the needy,
towards those people who need help
from the Government ang those who
need accelerated development, All
our efforts are directed towards them
and therefore this programme has
been launched by various media in
co-operation with all the State Gov-
ernments. I must say that the res-
ponsibility has been very encourag-
ing and it hag beep extremely gatis-
fying to us who are involved in this
process. We not only put forward the
various good points and other require-
ments that we have in the implemen-
tation of this new programme but we
also keep on collecting the various
reactions, the varioys difficulties,
various progress that are generated
by the implementation of these pro-~
grammes, And this programme also
requires a motivational approach. This
motivational approach hag to be pro-
vided by a concerted and thoughtful
action. This is also heing done by a
multi-media prong in thig direction.

I am very grateful to the Hon’ble
Members for the understanding that
they huve shown of our work and
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have appreciated the work done by
this Ministry.

Before coming to the various media
which are directly operated by this
Ministry, I think it would be probab-
ly appropriate if I survey the situa-
tion with respect to the very import.
ant medium which opecrates only in
the private sector and I refer to the
Indian Press. Sir, we know imme-
diately after independence, how the
situation in our country which was
disturbed and which was full of all
kinds of mischievous potentialities,
was exploited by those people who
are not interested in the national
growth or nationalism. But they
were interested ouly in their narrow
politica] gains and a parlisan ap-
proach. Therefore, even in the ear-
lier years of our independence, there
was a terrible situation creaied by
the Press which was controlled, to a
large extent, by vested interests
which, as I said earlier, did not have
the national interest ir their hearts
but o1ly their parochial and narrow
interests. Therefore, the first am-
endment to the Constitution which
was Dbrought forward, amongst other
thingn, provided for reasonable res-
tricticns on Article 19 which guaran-
teed freedom of speech, which implies
the freedom of the Press. And im-
mediately following the first amend-
ment to the Constitution, an Act was
passea by the Lok Sabha and the
Rajya Sabha which was then called
the Press (Objectionable Matters)
Act. And this Press (Objectionable
Matters) Act was passed after a great
deal of debate. And the then Home
Minisier, Shri Rajagopalachari who
piloted this bill in both Houses of
Parliament made certain references,
certain observations which, if they
are reand-out to-day, would look as
if they were describing the pre.
Emergency gituation in this country
1 think, Sir, it was a first-rate tragedy
that this Act was repealed, in the
hope that the Press would itself
evolve a method of self regulation
and that it would go ty the code of
ethics which it was supposed to ev-
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wolve. \Jnfortunately, ags we 8saw it
later after the repealment of thig Act,
the Press—or a large section of it—
ran amuck and it just ran riot and
«caused a great deal of havoc to our
public and national lives; and the
assumptions and wishful thinking im=
plied in the Press Ccmmission’s Re-
port thut there will be self-regula-
tion, self-control and a code of ethics,
were all not only behed but comple-~
1tely dashed to the ground. A Press
Council was none the less created by
an Act of Parliament and a lot '.&
hope was attached to this Press Coun-
c1l and itg functioning The Press
Commission has devoted a good num-
ber of its pages to the hopes and to
the various expectations from this
Press Council But, unfoitunately,
because of the attiiude of the Press
and the genera)] circumstances pre-
vailing in the country, we found that
this Press Council was almost a non-
starter, for reasons all too well
known, and I do not want to go into
all those reasons again. But when we
were discussing the repealments of
ibe Press Council Act, we had dis-
cussed this matter 1n a good deal of
detail. After the promulgation of
Emergency, when we were reviewing
the situation in the couniry, we were
reviewing it, not with the short-term
objective that we haq to gain during
the Emergency, but in a long-term
manner; and we found that apart
from certain regulations and certain
control and the code of ethics which,
in gpite of failureg we must nonethe-
less keep on trying for, we should
bave an Aet in the country which
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would encourage healthy journalism
and put down, with a firm hand, un-
healthy trends. What is health, and
what is unhealthy can be decided by
no less a forum than this honourable
House, because these are not the
things which can be decided by indi-
viduals 1 may commil an error of
judgement; or others may commit an
erro; of judgement. Hon. Members
and other bodies which are concern-
ed with this sensitive subject may
have then different views and differ-
ent problems with regard ¢o this. But
the combined wisdom of this House
1s infallible, 1n my opinion, and there-
fore we hold ourselves responsible to
this House and to the other House for

the administration of this Aect This
Act has been maligned a little bit
becausa of jt< name.

But when we go into the substance
of thi, Acl there are three outstand-
ing features which the hon Members
must take into account. First of all,
this Act hag been drafted well within
the reasonable restrictiong that have
been provided in Article 19 of the
Constitution by the Parliament, which
have been upheld by the courts, The
second feature of thiy Act is that this
1s well within and much below the

'provisionq of the code of ethics that
the cditors have drawn for them-
selves The All India Newspaper
Editors’ Conference about five years
Lback drew up a draft code of ethics
which they wanted that the editors
, should adopt, the newspapers should
adopt and implement. Unfortunately,
it was not implemented. But, if you
Icompare the provisiong of this Aect
{ with the code of conduct that was



191  D.G. 1676-T7 Min,
of 1. & B.

{Shri Vidya Charan Shukla]

evolved by the editors, which is
again being considered by the Central
Committee of the editors, which was
also considered by the All-India
Newspaper Editors' Conference in
their recent conference in Patna,
you will find that the provisiong of
this Act are much less onerous than

the code of ethics that the editors
themselves have evolved.
Therefore, thosg¢ pcople who say

that this Act is going to restrict the
frecdom of the press, og it is going to
create problems for those people who
want free expression of opinion, they
are not only misled but, I am afraid,
they have not yel applied their mind
to this pioblem in that serious and
dcep manmer which this problem re-
quires This Act will certainly pre-
vent mischievous action on the part
of those who are interested in using
the medium of the press for anti-
national, anti-publiz or anti-people
acls. But such of those people who
do not want to creaie disorder, who
do not want {o create an atmosphere
of violence and who do not want to
indulge in character assassination or
cther under-hand tactics that were
used by various newspapers before
the promulgation of the Emergency,
they need not be afraid of this enact-
ment, As a matter of fact, the All
India Working Journalists Union and
a large section of the press and others,
after having seen the provisions of
this Act and aftey having compared
the provisions of thig Act with the
provisions of the code of ethics and
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the code of conduct drawn up by the
editors for themselves, have welcom-
ed it,

The only doubt they have in their
mind is about the implementation
part. They fear that while imple-
menting it the Government employees,
or the Government in power, would
misuse its provisions. There is no
cure for doubt except experience. I
would only say that nobody should
doubt the intention of the Govern-
ment. You should wait and see whe-
ther this Act is being misused in any
respect. If it is misused, we ghall
ceriainly be held responsible for jt.
But I can assure this House that, as
far as our functioning goes, these
powers will not be misused, for any
partisan purposes. They will be used
only for the purposes which are held
out 1 the Act and which are wholly
free tfrom blemish and which are go-
ing to promote a healthy Press.

Only those people who do not want
to subscribe to the code of ethics
drawn up by the editors themselves,
only they have 1o worry about the
provisiong of this Act. But those
newspapers, periodicals and journals
which want to keep within the code
of conduct and the ccde of ethics
drawn up by the editorg themselves,
for them thig Act will be a dead letter;
it will have no meaning for them, It
would be non-existent for them. If
they violate their own code, only
then they will come within the mis-
chief of this Act, and not otherwise.

Regarding the second Act that was
passed by this House there have been
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some doubts, which have been clari-
fisd during the course of the debate.
Bitd some hon, Members have raised
the matter again. I would like to say
that the Parliamentary Proceedings
(Protection of Publication) Repeal
Act again doeg not restrict either the
right of the Press or the right of the
hon, House on any particular matter,
The only change it makes is that the
right and immunity of the press which
wag more than what the Members of
Parliament enjoyed, have been taken
anything which 13 prima facie defa-
matory and untrue and if the aggriev-
ed party wants to take the matter to
court, it can do s0 and no Immunity
will be available to the journalists or
the newspaper which they enjoyed
under the repealed Act. Again, every
newspaper, by accepiing its responsi.
bility, can print every word of the
proceedings of the House. I am talk-
ing of normal times, not of emergent
timeg when the provisions of the em-
ergency law and the DIR are in force.
When normalcy returns, they will be
able to publish everything they want,
provided they are wiliing to take the
legal responsibility for what they
print and publish Thijg is very neces-
sary so that irresponsible utterances
in the House and more irresponsible
writtings by the newspapers are sub-
ject to the common law of the land,
for nohody can and should have im-
munity for writing whatever he
wishes,

The response of the Indian Press
wag not only constructive, but very
good immediately after the declara-
tion of the emergency, As you are
aware, we had promulgated pre-cen-
sorship along-with emergency, but
within a few weeks w2 were able to
informally remove it. It speaks
volumes of the senge of responsibility
of the Indian Press, We could give
them the guidelines and tell them
that as long as they operated within
425 LS—1,
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the guidelines, it would not be neces-
sary for them to submit their writ.
ings for pre-censorship to the censor-
ing authorities. By and large this
has got on not only verywell, but we
have seen that thig hns encouraged
the healthy and national section of
the Press to come out and those who
were misusing this polent mass me-
dium have not only retreated to the
background, but they ave quite scared
of coming out becauge th.ey know that
the heavy hand of the law will fall
upon them if they create any mis-
chief. So, I would like to say here
that barring a minority of mischief-
makers, by and large the Indian Press
has not only acquitted itself very
well, but it has shown great progress,
and I am sure that the progress and
the foundations that have been laid
during these months will not only be
consolidated but csrried forward so
that in future there iz no confronta-
tion between the legally and demo-
cratically elected Government and a
section of the Press as was created
earlier.

The role of the Western Press can
be very well understood, and when 1
say Western Press, it refers to only
three or four countries. These peo-
ple are unhappy 2t our reversing
the trend of inflation and stopping it
and the general well-being and eco-
nomic growth of our country, It can
be well understood because these
colonia]l Powers have never pardoned
India for being free and progressive.

SHRI BHOGENDRA JHA (Jaina-
gar): Why don’t you name them?

SHRI VIDYA CHARAN SHUKLA:
They are well known, no need to
name them. As 2 matter of fact,
these countries are revealing them.
selves all the time, and I am sure that
the representatives of their papers or
other media like television and radio
networks located in India, a good
many of them.....,
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SHRR! BHOGENDRA JHA: Even
Portugal was a colonial Power. Do
you think they are also against us?
Why should you not name them?

SHRI VIDYA CHARAN SHUKLA:
These people do not kehave properly
and they do not even accept Indian
law and, therefore, we had to take
stern measures against them. 1 would
like to reterate before this hon. House
that nobody, particularly a foreigner,
would be allowed to violate the laws
of this country. If they want to stay
and work in this country, they must
stay and work within the laws of the
land that are in force, for the time
being. Anybody who does not accept
those laws, who does not want to work
within the framework of those laws
is most welcome to leave the country
and operate from elsewhere. Such of
the people who want to enjoy the
hospitality and the various privileges
and protection given tu them by this
Government must accept those laws
and only then they can function in a
proper manner.

1 must say that the majority of the
foteign correspondents, particularly
those belonging {o the socialist coun-
tries and the other progressive coun-
tries of the world, have not only
shown a great understanding and a
very good appreciation of our circums-
tances but they have trully reported
the happenings here. 1 am not say-
ing that they have always been say-
ing flattering things. They have been
factual in reporting the happenings.
It they do not find anything good,
they have reported that also. They
have reported the things in a balanced
manner. They have not painted only
a black picture. They have given a
balanced picture. That is what we
expect of the people who want objec-
tivity in this field.

Many hon. Members have referred
to the merger of the news agencies.
I compliment the management of
these news agencies for having re-
cognised the great need for having a
national news agency. Those people
who wer¢ against this merger had
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their own personal, probably, narrow
vested interest in this matter, But
the journalists and the newspaper
employees, by and large, wanted this
kind of a strong national news agency
to be run by journahsts, The society
“Samachar” has been registered by
the leading journalists of this country.
This is quite a good healthy develop-
ment in our country and, I hope, with
the blessingg of thig House and the
understanding that has been shown in
this healthy development, it will
grow from strength to strength.

It hag given us a new place in the
comity of nations. Ag the House
might recall, sometime back, when
the Foreign Ministers Conference of
Non-aligned Nations was held in
Lima, they decided to create a pool
of non-aligned nations agencies, It
was very firmly stated in the commu-
nique issued by the Conference that
the news agencies run by some colo-
nial powers were such that they were
working against the interests of the
developing nations of the world and
that they were painting wrong and
false pictures of the developing
nations.

It was stated that absolutely per-
verse pictures of developing nations
were being painted according to their
desire. Whenever they found a deve-
loping nation working according to
their wishes, according to their lik-
ings, they painted a better picture of
that nation. If they did not like a
particular nation, they painted a com-
pletely black picture of that pation.
The developing nations had absolute~
ly no power to undo this kind of in-~
justice and blatant lies that were
being thrown up by these news
]agencies. They were completely help-
ess.

Now, efforts are being made to
undo this situation. The non-align-
ed nationg are determined to from
a pool which wil] be g strong pool of
news agencles, It will project the
developmental activities, the great
work, that is being done in develop-
ing countries, to the wide world.
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Everybody will know the true pic-
ture of what is happening jn develop-
ing nations. In thig effort, India gid
not have much of a place, With four
sma]] and weak news agencies rlun
by a few people, they could have
found no place of any mention in this
pool of news ggencies which is being
created by non-aligned nations of the
world. With this nationa] news
ugency, we are now in a good posi-
tion and we hope that when the
the Ministerial.leve] conference is held
in early part of July in New Delhi,
we will suceed in creating some kind
of a machinery and evolve some kind
of a gcheme of cooperation so that the
very insidoug and serious exploita-
tion of the situation that was being
made by certain world news agencies
run capitalist forces could not only
be undone but we could evolve a
completely new approach in the wo:rld
of information.

Because of lack of time, I will now
race through the varioug activities
and developments that we want to do
in thig financial year. The advertise-
ment policy of the Government s
designed to help evelve a healthy
Press and to help the small and
medium pewspapers. Thig is not a
new policy. While reviewing this
and studying this matter, we came
across a Cabinet decision in the early
60s : probably it was in 1954 or 1955
that guidelines were set in regard to
Government's advertisement policy
After that, various Committees of
Parliament like the PAC, the
Estimates Committee etc. have had
the occasion 1o review Govern-
ment's policy of advertisement. They
have been stessing that all the
Government advertisements—whether
of the public sector undertakings,
whethier of the nationaljsed institutions
or statutory corporations or of any
other Department of the Government
~should be centralised in such a man-
ner that we could help healthy trends
in the Press and also help the small
and wmedium newspapers, particularly
in the Indian language fleld. We intend
to do thig forcefully during this year
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and we hope this House wil] lend its
entire support to this problemy that we
are now tacking in a forcefu] manner.

I had the privilege, some time back,
of presenting a copy of a new venture
‘Bmployment News’ to the Prime
Minister under whose inspiration this
publication was brought out. This
publication 1¢ in its infancy but, while
we expected the response of the peo-
ple to be good, the response that we
got was even better than we had
thought. The first print order was
below a lakh but, within three issues,
the print order went over a lakh of
copies. But this is still not as useful
as we would like 1t to be. We would
like all kinds of small posts like Clas=
IV, Class III, and Clasg II in the
Central Government as well as the
State Government to be advertised
and, wherever necessary and wher-
ever we consider it fit, we want even
the the private sector to come into
this ‘Employment News’. This ‘Em-
ployment News’ will ultimately be
printed in all the Indian languages.
It is at present printed jin Englsh
and Hindj but we intend to print it
in four other Indian languages siort-
ly and then extend it to other Indian
languages. Today, its size in small
ang so it contains advertisements only
for bigger posts and most of the
U.P.SC. advertisements. I must com-
pliment the UPSC and its Chairman
for their kind cooperation ang their
very good and willing help which
they have given to thig venture, With
their help and with the help of the
varjous State Governments and others
who have come out to help us in this
matter, we hope that this will be one
of tha very good developments and
that it will carry news of employ-
'ment opportunities to the various
areas, particularly the tribal areas
and areas which are inhabiteq by the
weaker sections of the society where
big papers don’t ciroculate. In fact,
even gmal] papers don’t go there and
80 we are evol a acheme by
which thic Employment News can
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reach every rural post-office and can
even go further than that so that to
early Gram Panchayat and to every
nook and corner sufficient copieg of
the paper can go, so that more and
more people from these areas can
come and compete for employment in
the country.

The problems of small and medium
newspapers are very much under our
consideration, and as I stated while
I was mentioning the advertisement
policy, we are taking an jntegrated
view of these problemg and I am
sure we will be able to solve a good
many of these problems. Certain
prablems are there which are inher-
ent in the situation, but even there,
if we reorganize the newspaper indus-
iry the way it should be reorganized
then many of the problems of the
small and medium newspapers will
have been sorted out, and we are
trying to work in this direction.

Regarding films, about whida vari-
ous hon, Memberg spoke our policy
is one of promoting a healthy growth
of the film industry. We want the
Indian film indusiry to grow but not
grow towards formula films towards
the films which most of the time, for
90 per cent of the time, glorify
sex, violence obscenity, vulgarity
and things like that and which,
in the last ten minutes, undo
everything and try to conform to
the censorship 1deas that good
triumphs over evil. That king of
thing will not do. Therefore, we
have taken :measures to see that the
use of sex and violence, which was
so much prevalent in these flims, is
not only reduced but eliminated. But
it will take a little time to be reflect-
ed in the film market because most
of the fivng that are being released
today or were released in the past
few months are films whidh were
under production in the last so many
years or mrore | more or less, complet-
ed belor : our new policy was com-

APRIL 28, 1978

D.G. 1976-77 Min. 200
of I & B,

municated to the producers, but re-
garding the fiims which are current-
ly under production or where shoot-
ing has been done to the extent of
lesg than fifty per cent of their acript,
we have gone through the script and
we have told the producers, wher-
ever it wag objectionable, that it will
not be passed. We have even told
the producerg that it the firms do not
conform to the censorship guidelines
then the Central Board of Films Cen-
sors will not be content with only
cutting a shot here anq there and al-
lowing the rest of the film to go but
the entire film will be rejected, Other-
wise, a tendency was growing along
these film producerg that they may
have about 2,000 ft. of sex and viol-
ence and even if it was cut to half,
the other half wil] remaj, and that
will be good enough for their for-
'‘mula films, good enough for instiga-
ting the basger instincts among the
people who go to see films. This kind
of thing, I want to warn, will not be
permitted. If we find that the theme
of the film is such that it cannot be
corrected by cuts, if the whole film goes
against ¢he very spirit of the censor-
ship policy of the Government, the
entire film will be rejected and no
part of it will be allowed to be
shown. Therefore, the producers
shoulg take this warning into ac-
count while they plan their produc-
tion now ang in future....

SHRI S. M. BENERJEE (Kan-
pur) : What encouragement is being
given to those who are really pro-
ducing good films?

SHRI VIDYA CHARN SHUKLA:
The encouragement can be given
only by the cinema-viewers. When-
ever a good fllm is produced in
a proper manner, it succeeds; even
with the formulae that these people
normally use, some films have suc-
ceeded. We, from our side, give
the encouragement, Of course, the
cinema industry is not in the public
sector, We do not want to bring it
in the public sector, but we want to
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give them various encouragements
and we do give them emcouragements.
But these encouragements are not
sufficient. The 'main encouragement
comes from the viewers themselves,
and the viewers' preferences are de-
termined, to a large extent, by the
various film magazines whica are
printed in various languages. The
English film magazine sets the trend
and the language film mugazines
copy that. Most of the film magazi-
nes rather than seriously discussing
the' technique of film production _the
various good points and bad points
of the film industry, are, under co-
ver of film industry. running some
kind of a semi-pornography business,
ang they are being run mostly with
the motive of making money.

These film magazines are not runn-
ing for creating better taste among
the viewerg of the films, they are not
bemng run to cieate any awareness
among the film goers that good pic-
tures ang better pictures should be
seen and that these formula films
should be discouraged. These two
'‘matters—the taste of the film goers
and the kind of trends that are gen-
erateq by these film magazines are
inter-connected matters and we are
treating them as such, We are tak-
ing steps to see that these film
magazine, improve thewr trend of
wrniting and they do not run purely
for profit and pornography, they
should run for improving the tasle
and helping the firm mndustry to go
on the right and proper lines

We are one with the State Govern-
ments who are encouraging the
growth ang building of cinema hous-
¢s. Thig is one of the weaknesses of
the cinema industry that the cinema
houses are not in as great number 80
they should be in our countiy. There-
fore, we are taking steps to see that
the construction of cinema houses is
encouraged and we would like to en-
courage all the State Governments
who have taken steps in this regard.
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Now, Akashvani has been func-
tioning as the premier 'media under
the control of this Ministry, It “Ras
done its duty well ang I am glad
that the House has been apprecia-
tive of its role. I mwst assure that
its approach has never been partissn;
its approach has never been patisano
proach and jt will continue to be so.

The coverage of Akashvanj i bor-
der areas needs some improvement.
We have taken note of the various
suggestions given by the ton. Mem-
bers and with financeg and resources
permitting, we shall take steps to
correct the gituation.

You 'must have seen ghat recently
we have geparated the organization
of Doordarshan from All India Radio.
This hag been done and thig has been
necessitated because television is
developing in its own right ag a free
and big media and it must develop
into a good media by itself in a very
quick pace. To quicken the pace
of its development and to give its
own identity, we have now separat-
ed it and put 1t under an independ-
ent Director General to funciion
under this Ministry. I am sure that
thig decision and certain other im-
portant decisiong that we fiave taken
will help quicken the growth of tele-
vision transmission.

With this is connected the ques-
tion of television sets ete, but that
matter, I do not think, I am calied
upon to explain here, but our policy
I~ an 1integrated one we want tn cee
that ¢he availability of television sets
becomes easier, becomes more within
the reach of the common people and
more and ‘'more community viewing
sets are put through so thay more
ang wmore people can take advantage
of the good television programmes
that are put through.

About the SITE programme, I must
say that this progremme has succed-
ed extremely well It hag created
very good impact in 2400 villages.
It had itg own initial difficulties, but
the reports and the feed-back thas
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we have received have heen extre-
mely good. Unfortunately, the satel-
lite through which this programme
was beiny beamed to these villages
ig not going to be available after 31st
July. Therefore, we are making ar-
rangements for terrestrial transmis-
sion which will cover almost forty
per cent of the SITE villages to beg-
in with, but it will in total cover much
greater number of villages. It will
cover eight to ten thousand villages,
but these will not be all SITE
villages whidh are being served at
present by the SITE programme. In
the course of time, as soon as we are
given more funds by the Planning
Commission and the Ministry of Fin-
ance, we shall like to cover many
more areas with this educationa]l pro-
gramme which has done a lot of good
to our country, particularly, in rur-
al areas., Television has to be deve-
loped in a proper manner particular-
ly for the growth ang regeneration of
confidence ang good work in the
rural areas,

Press Information Bureau, Song
anq Drama Division Field Publicity,
Publications Division and Indian In-
stitute of Mass Communication—all
these have been doing their work very
well. Varioug criticismd have held
out about certain persons working in
these medias, but I am glad that
there hag been a general appreciation
in the House of the work done by
these medias and we ghall try and see
that the good work being done by
these mediag is further improved and
further strengthened.

With regard to the other matters
raised by the hon, Members, I have
got the list of the hon. Members who
spoke and the varioug points raised
by them. As I have already taken
more time than was allotted to me,
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I woulgq not refer to alj these indivi-
dual points. But I would like to say
that we ghal] analyse all the points
ang the problems raised by the hon.
Memberg and after analysing, we
shall write back to the hon, Members
to say, what action has been taken
about them and if action hag not been
taken and if their demands could
not be met, what were the reasons.
All these points will be properly at-
tendeqd to.

May I in conclusion, give my
thanks to the House and the hon.
Members for giving us necessary
boost up by appreciating our work
and by giving us their help which we
will always need.

MR. DEPUTY-SPEAKER: There
are a number of cut motiong moved
by the hon. Members, Unless any
Member wisheg any particular cut
motion to be put separately, I will
put all of them together.

All the cut motions were put and
negatived,

MR, DEPUTY-SPEAKER: The
question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capita] Account shown
in the fourth columy of the order
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come
in, course of payment during the
year ending the 31st day of March,
1971, in respect of the heads of
demandg entered in the second
column thereof against Demands
Nos. 64 to @6 relating to the Minis-
try of Information and Broadcast-

‘e

ing.”
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of Petroleum

of Petroleum

[ Demands for Gm-m, :976-17 in mpm %’the Mmm of Information and Broadcasting

are shown below. Ed.}

Amount of Demand for Amount of Demand for
Grant account on Grant voted by the House
No, of  Name of Demand voted by the House on
23-3-1976
Revenue  Capital Revenue Capital
Rs. Rs. Rs. Rs.
64 Miustryof Int'otmmon und
Broadounting 7,16,000 . 38,78,000
65 I:f>cmition and Pudlicity . 2,47.98,000  19,25,000  12,39,89,c00 96,25,000
66 Broadcasting 6,73,23,000  3,55,€9,000 33,66,16,cc0  17,78,44,000

13.58 hrs

DEMANDS FOR GRANTS, 1976-77—
Contd

MINISTRY OF PETROLEUM

MR DEPUTY-SPEAKER: The
House will now take up discussion
and voting on Demand Nos, 71 and
72 relating to the Mimstry of Petro-
leum for which three hours have
been allotted.

Hon, Members present in the House
who desire to move their cut motions
may send slips to the Table within

Demands for Grants, 1976-77

15 minutes indicating the serial num-
bers of the Cut Motiong they like fo
move,

Motion 'moved :

“That the respective sumg not
exceeding the amounts on Revenue
Account ang Capital Account shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
defray the chargey that will come
in courge of payment during the
year ending the 31st day of March
1977, in respect of the heads of
demandg entereq in the second
column thereof against Demands
Nos 71 and 72 relating to the Minis-
try of Petroleum.”

in respect of the Ministry of Petroleum

Amount of Demand Amount of Demand
No.of N ¢ Demand ::: Grant b;nhe for Grant ;fubgutﬁed to the
. ame of Deman voted by ¢! t] ouse
Demand House on 23-3-1976 vote ¢
Revenue Capital Revenue Capital
Rsu Rs- Rs. g:
71  Ministey of Petroleum . 7,658,000 38,27,000
7Y Peuoleut;;} and Pecm-chemmh
N . $24:35,000 48,55,05,000 46,31,66,000 239,55,27,000

*\Lyvad with the racommendation of the President.



